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Bulletin Part-I
(Brief summary of proceedings)
Friday, 22 February 2019 / 03 Phalgun 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

Obituary References :

The House paid homage and observed two minute silence on:

1. Forty CRPF martyrs who died in the Terrorist attack in Pulwama, Jammu & Kashmir
on 14 February 2019 and subsequent military operations in which two majors, three
army personnels and one police personnel were killed on 16 February 2019 & 18
February 2019.

2. Fire accident in a Hotel at Karol Bagh, Delhi in which 17 People died on 12
February, 2019.

Paper laid on the Table :
Secretary, Legislative Assembly laid on the Table of the House, a copy of English &
Hindi version of the Address delivered by Hon’ble Lieutenant Governor.

Presentation of Report :
Ms. Rakhi Birla presented the ‘Third Report of Business Advisory Committee’ on
the Table of House.

Motion of Thanks on Hon’ble Lieutenant Governor’s Address:

Shri Gopal Rai, Hon’ble Minister of Development moved the following Motion:
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address
delivered to the Assembly on 22 February 2019.”

(Members of BJP walked out of the House in the protest for not being allowed to raise
their issues.)

Election of Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following motion:

“That the Members of this House do proceed to elect in the manner required under
Rule 192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of
Business in the Legislative Assembly, nine Members each from amongst themselves to
serve as Members of the Public Accounts Committee, Estimates Committee and
Committee on Govt. Undertakings beginning from Ist April, 2019”.

The Motion was put to vote and adopted.

The Chair requested the Hon’ble Members to participate in the Interactive Programme
on “The Rights of Persons With Disabilities Act, 2016” scheduled to be held today i.e.
22 February 2019 at 02:30 PM in Conference Hall, Legislative Assembly Secretariat,
Old Sectt., Delhi.

The Chair adjourned the House upto 11.00 AM on Saturday, 23 February 2019.

C. Velmurugan

22 February, 2019 Secretary
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